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BEFORE SHRI LALIET KUMAR, JM AND DR. MITHA LAL MEENA, AM

IHTIHT IANT H/ITA No.25/PAN/2019
(fraRoT 9§ / Assessment Year : 2014-2015)

M/s Satish Sugars Limited, Vs | Pr.CIT, Belagavi
88/2K, Sangankeri Yadwad Road,
Hunshyal PG, Tal Gokak,

Dist : Belagavi

PAN No. : AAKCS 3093 E

(3dreredt /Appellant) . | (I<Tdt / Respondent)

TR Y 3T A /Assessee by | : None (withdrawal application filed)
TS &Y 31T & /Revenue by : Shri Saurabh Nayak, Sr.DR
geAaTs T dRIW / Date of Hearing 1 | 04/10/2021

Yo T a@/Date of Pronouncement | : | 04/10/2021

MEA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order passed by
the Pr.CIT, Belagavi, dated 10.12.2018 for the assessment year 2014-
2015.
2. None appeared on behalf of the assessee, however, an application
dated 20.09.2021 filed on behalf of the assessee seeking permission to
withdraw the appeal. Ld. DR has no objection to the withdrawal
application filed by the assessee.
3. In view of the above, we accept the request of the assessee for
withdrawal of the appeal.
4. In the result, the appeal filed by the assessee is dismissed as

withdrawn
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Order pronounced in the open court on 04/10/ 2021.
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